
NATIONAL COMPANY LAW TBIBUI4.!
MUMBAI BENCH, M]JI4B41

CORAM

NAME OF THE PARTIES Principalsoft Technologies kt. Ltd. & Ors.
v/s

ROC, Pune

SECTION OF THE COMPANIES ACT: 252 of th,e Companies Act, 2013.

.No NAME

sd/-
V. NALLASENA"ATHY
Member(Technical)

C.P. No. 737l(MAH)/2017

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

RE

sd/-
B. S, V. PRAKASH KUMAR
Member fludicial)

Present:

SHRI V. NALLTS ENAPATHY
MEMBER (T)

ATTENDENCE-CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAIIY l,AW TRIBUNAI ON la.l2.2O17

N

>t,N".Vt A,*7 ("t- A/" d-/ /c&h'*a

ORDER

cP ? 37 I 2s21d1 I N CLT MB M AW 2077

At request of the Petitioner Counsel, list this matter on 8 2 2018'


